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of omme.morative Stamps . 
3593. PRO ARAI CHAND P -
SHAR: Will the Mini ter of COM U-

ICA 0 be pleased to tate: 

( ) whether any Commemorative 
stamp hav been i ue.d in honour of 

reedom igbter , Poet Writer I Artists 
and other per onalitie ar bY Gov-
rnm nt i ce Independence; 

(b) if o the nam of tho in 
ho e honour they have been issued and 

th oc a ion i.n which they were i ued 
1h denomination nd the ll and num-

r t reof as al th to wbi h 
1 y eJonged; 

(d) hich deci ion 
~n thi nd th 
riteri 

(b) Th names of th s personalities 
casions a d the denominations are giv-

n in tat ment laid on the Tabl of the 
House. [Placed in Library See o. 
· 610/ 2). p rsonality tamp are gen-
rally i sued in th following sizes: 

Def initiV4 : 

.8 3.3 cm. 

2 2.3 cm. 

Commemorativ : 

• 1 x .2.4 cm. 

4 x 3.4 c 

·3 2.8 cm 

2.9 x 2. ems. 

·4 x ~.4 ems, 

4 x !2.3 ems, 

4 x 4 ems. 

5.8 x 4 ems. 

4 x 2.8 ems. 

No separate record is maintamed abo 
the States to which the p rson~lities o 
whom the. stamps were i~ued belonged io 
as the Government is required to i sue 
stamps only on personalities of national 

, or international importance. 

( c) List of names of freedom ~hter9. 
' I ' poet · artists and other personalities for 

whom reque ts are ~nding with the Gov-
rnment i laid on the Tal,7le of the Hou e. 

[Placed in Library See No. LT-
5610/82]. 

(d) Reque ts for is ue of stamp are 
to b con idered by the philat< lie Ad-
vi ory Committee a.nd after obtaining th 
recommendations of the Committee~ tho 
Gov~rnment would take a deci ion in this 
.regard. Th meeting of the Philatelic 
Advisory Committee, proposed for 2 l t 
o. tob r, 1982, has been po tponed due 
to certain unavoidable reasons. It is, 
therefore not possible to indicate. at pre-

nt the date by which a decision in thi 
regard would be taken. 

adured/Procured ( Ui 
of P .. O. and C.O.s e 

3594. PROF. ARA CHAND PA-
RA HAR: Will the Minister of COM-

IC IlONS be pleased to state. 

(a) whether· any STALKS have been 
manufactured and procured by the Post 
and Telegraph Department for use in 
installation of P.C.Os./C , Os. etc. during 
the curreni financial year; 

(b) if o the e act numb r and the 
number allotted to each Telecom. Cir-
cle (State·wise) in case of muJti State 
Telecom. Circles; and 

( c) wh ther it i propo ed to be en-
sured that all srtch P .C.O ./COs; and 
T lephone/Tele raph lines as have been 
anction d and/ or are un~er in tallation 

woul<l not be held up for want of this 
ssential item? 

THE MINISTER OF STATE ·IN THE 
MINI - RY OF COMMUNICATION 




